HIGH COURT OF JAMMU AND KASHMIR AT JAMMU
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NOTI

It is notified for the information of all concerned that there

will be no disbtribution of hard copies of the Advance List till 31°
March, 2020. Soft copy of the Advance List will be made
available on the website of the High Court. Soft copy of the

Advance List will also be sent to the Advocates through E-mail

whose E-mail addresses are available with this office.

By Order.

All concerned to note.

Registrar Judicial

Jammu.
ZEEES . 2020



